
pdfcrowd.comPRO version Are you a developer? Try out the HTML to PDF API

 MINUTES OF THE MEETING No. 22/14 dated  28.8.2013  (Postponed and held on 4.9.2013)  UNDER  THE CHAIRMANSHIP OF  Shri  V.K. Srivastava, Addl. DGFT
                               
LIST OF OFFICERS PRESENT IN THE MEETING  IS GIVEN BELOW:- 

 
 

1.         Shri Nand Lal,  Sr. Development Officer, Department of Industrial Policy and Promotion, Udyog Bhawan, New Delhi
 
2.         Shri Jasbir Singh, Consultant, Deptt. of C&PC(Chem.Div), Shastri Bhavan, New Delhi
 
3.         Shri Daya Shankar, Dy.Director General of Foreign Trade, Norms Committee-IV, Office of DGFT, Udyog Bhawan, New Delhi

 
4.         Shri G. Saravanan, Foreign Trade Development Officer, Norms   Committee – IV, Office of DGFT, Udyog Bhawan, New Delhi.
 
 
The Committee first considered minutes of the ALC Meeting No.21                                                                                                                                                                                                                                       
                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                               /14
for confirmation and confirmed and adopted the same without any change.
 

 

Office of Directorate General of Foreign Trade 
New Delhi -0

------------------------------------------------------------------------------
Para 4.7 Decision(DRAFT)

MEETING NUMBER : 22/83-ALC1/2013 MEETING DATE : 28.08.2013
 

1

Case No.:6/10/83-ALC1/2012 Party Name:RHI CLASIL LTD Meet No/Date:22/83-ALC1/2013
28.08.2013

Status:Case Deferred

HQ File :01/83/050/00186/AM13/ RLA File :09/24/040/00645/AM12/ Lic.No/Date:0910051860
22.03.2012

Defer Date:25.09.2013

Decision :Committee decided to remind  Technical Authority, Ministry of Steel, for expediting technical comments. Re-listed for 25.09.2013
 

2

Case No.:19/10/83-ALC1/2012 Party Name:RHI CLASIL LTD Meet No/Date:22/83-ALC1/2013
28.08.2013

Status:Case Deferred

HQ File :01/83/050/00199/AM13/ RLA File :09/24/040/00653/AM12/ Lic.No/Date:0910051916
28.03.2012

Defer Date:25.09.2013

Decision : Committee decided to remind  Technical Authority, Ministry of Steel, for expediting technical comments. Re-listed for 25.09.2013
 

3

Case No.:61/26/83-ALC1/2012 Party Name:SUDARSHAN CHEMICAL INDUSTRIES LTD Meet No/Date:22/83-ALC1/2013
28.08.2013

Status:Case Deferred

HQ File :01/83/050/00543/AM13/ RLA File :31/83/040/00107/AM13/ Lic.No/Date:3110055808
17.09.2012

Defer Date:25.09.2013

Decision :Email issued to firm for hard copy on 12.07.2013. Reminder  to be issued.   Re-listed for 25.09.2013.
 

4

Case No.:3/18/83-ALC1/2013 Party Name:BOS NATURAL FLAVORS PVT. LTD. Meet No/Date:22/83-ALC1/2013
28.08.2013

Status:Case withdrawn

HQ File :01/83/050/00277/AM14/ RLA File :10/24/040/00017/AM14/ Lic.No/Date:1010053869
26.06.2013

Defer Date:

Decision :Committee considered the case as per Agenda and decided that the case may be considered by RLA, Cochin, in terms of Policy Circular No.05 (RE-2013)/2009-2014 dated 14.08.2013, and, consequently, withdraw the case from online Agenda.
 

5

Case No.:1/18/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:22/83-ALC1/2013
28.08.2013

Status:Case deferred

HQ File :01/83/050/00275/AM14/ RLA File :08/24/040/00162/AM14/ Lic.No/Date:0810122899
18.07.2013

Defer Date:

Decision :Committee decided to call for central excise data duly certified by Central Excise Authority. Re-listed for 25.9.2013
 

6

Case No.:2/18/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:22/83-ALC1/2013
28.08.2013

Status:Case deferred

HQ File :01/83/050/00276/AM14/ RLA File :08/24/040/00163/AM14/ Lic.No/Date:0810122900
18.07.2013

Defer Date:

Decision : Committee decided to call for central excise data duly certified by Central Excise Authority. Re-listed for 25.9.2013
 

7

Case No.:4/18/83-ALC1/2013 Party Name:ROHAN DYES AND INTERMEDIATES LTD. Meet No/Date:22/83-ALC1/2013
28.08.2013

Status:Case Deferred

HQ File :01/83/050/00278/AM14/ RLA File :08/24/040/00150/AM14/ Lic.No/Date:0810123039
22.07.2013

Defer Date:25.09.2013

Decision :Email issued to RLA, Ahmedabad, for hard copies of application. Deferred for 25.09.2103.

  
  
Date:18.09.2013
Place:New Delhi

G. SARAVANAN 
Foreign Trade Development Officer
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